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NEW DELHI, DCTOBER 11
The National Human Rights
Commission (NHRC) will
investigate the death of a
first-year student at the
Indian Institute of Informa-
tion Technology (IIIT),
Ranchi, and examine
alleged delays in medical
treatment, administrative
negligence and the circum-
stances surrounding the
reported suicide.

NHRC member Priyank
Kanoongo said on Sunday
that the commission had
taken cognisanceofthe inci-
dent and would investigate
the creumstances that led
to the student’s death. In a
post on X, Kanoongo said,
“The commission would

examinethe alleged delay in
medical treatment, adminis-
trative negligence and the
circumstances surrounding
the reported suicide.”

He added that the com-
mission was Issuing neces-
sary directions to the Min-
istry of Education, law
enforcement  authorities
and investigating agencies
in connection with the case.
The development comes
amid concerns over student
safety, access to timely med-
ical assistance and institu-
tional accountability on
educational campuses.

Meanwhile, students had
gathered for overnight
protests on campus,
demanding accountability
and the resignation of the
institute’s director and aca-
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Students of the !ncl|an Institute of Information Technology stage a
protest after a first-year student's suicide in Ranchi, on Sunday. Fri

ambulance were delayed
significantly, claiming the
student’s life might have
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been saved if proper med-
ical facilities and transport
had been readily accessible
on campus.

First-year student Aditya,
from Bihar's Purnia district,
was found dead in his hostel
room on the night of Octo-
ber 10. According to the
police, the body was found
inside the hostelroom of the
victim. “The deceased was a
first-year student from
Bihar. He was aged between
19 and 20 years. Preliminary
investigation suggests the
victim was under examina-
tion pressure, with exams
having started on October 8.
His body was sent for post-
mortem examination at

RIMS.” said Khelgaon
police station in-charge
Nirbhay Kumar
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‘Come out, hit
the streets'...

FROM PAGE 1
Ashutosh Ranka, co-con-
venor of the CJE alleged cus-

todial violence against other
protesters and questioned
the National Human Rights
Commission and the judici-
ary over what he described as
alleged violations during the
crackdown on protesters.

Leaders also targeted
Chief Election Commis-
sioner Gyanesh Kumar,
alleging that the govern-
ment was using the police
and state machinery to pro-
tect him. Das called upon
people across states to hold
peaceful protests saying,
“People should come out
and hit the streets.”
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NHRC probes student death

2 RESIDENT DOCTORS HELD FOR RAGGING
JUNIOR WHO DIED BY SUICIDE IN SURAT

DC CORRESPOMDENT
with agency inputs
RANCHI, OCT. 11

The death of a first-year
engineering student at the
Indian Institute of Infor-
mation Technology (IIIT)
Ranchi has  triggered
protests on the campus over
alleged delays in emergency
medical assistance. The
Mational Human Rights
Commission (NHRC) has
taken cognisance of the inci-
dent and announced an
investigation into possible
administrative negligence.
The student, identified as
Aditya, a resident of Bihar's
Purnia district. was found
unresponsive in his hostel
room in the Khelgaon area
on Saturday night. He was
taken to hospital, where doc-
tors declared him dead.

Surat, Oct.11: Over two
months after a first-vear PG
medical student died by sui-
cide at Surat's Government
Medical College, police on
Sunday arrested two senior
resident doctors for allegedly
subjecting him and nine oth-
ers to systemic harassment
and ragging.

The accused doctors, Dik-
shita Ghewaria and Hina

Bhut, were picked up after
they evaded arrest following
the death of Harsh Pandya,
who was found hanging in his
hostel room on August 9, The
police had registered a first
information report against
four second-vear PG students
of the GMC affiliated to New
Civil Hospital after Pandya
was found hanging on the
morning of August 9,

The incident came to light
after hostel inmates alerted
the institute administration,
police said. The body was
sent to the Rajendra
Institute of Medical
Sciences (RIMS) for post-

mortem examination.
Khelgaon ]?lice station in-
charge Nirbhay Kumar said
preliminary investigation
suggested that examination
pressure could have been a
factor in the student’s death.
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TheNational Human Rights
Commission (WHRC) wall
investigate the death of a
first-vear student at the
Indian Institute of Informa-
tion Technology (IIIT).
Ranchi, and  examine
alleged delays in medical
treatment, administrative
negligence and the circum-
stances  surrounding  the
reported suicide,

NHRC member Privank
Kanoongo said on Sunday
that the commission had
taken cognisance of the inei-
dent and would investigate
the circumstances that led
to the student's death. In a
post on X, Kanoongo said,
“The ecommission would

examine the alleged delay in
medicaltreatment, ad minis-
trative neglipence and the
circumstances surrounding
the reported suicide.”

He added that the com-
mMission was 1S5Uing neces-
sary directions to the Min-
istry of Education, law
enforcement authorities
and investigating agencies
in connection with the case.
The development comes
amid concerns over student
safety, access to timely med-
ical assistance and institu-
tional accountability on
educational campuses.

Meanwhile, students had
pathered for overnight
protests on campus,
demanding accountability
and the resignation of the
institute's director and aca-
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been saved if proper med-
ical facilities and transport
had been readily accessible
On Campils,

First-yvear student Aditya,
from Bihar's Purnia district,
was found dead in his hostel
room on the night of Octo-
ber 10. According to the
police, the body was found
inside the hostel room of the
victim. “The deceased was a
first-vear student from
Bihar. He was aged between
19 and 20 vears. Preliminary
investigation sugpests the
victim was under examina-
tion pressure, with exams
having started on October 8.
His body was sent for post-
mortem  examination at

RIMS,” said Khelgaon
police  station  in-charge
Mirbhay Kumar.
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Christian schools in Bengal flag concern over 'attacks', seek meeting with RSS chief
Sun, 11 October 2026

Several Christian missionary schools in West Bengal expressed concern over alleged attacks on churches and
pastors, and said they would seek an appointment with RSS chief Mohan Bhagwat to appeal for safety and
security of people belonging to the community.

The concerns were raised at a consultative conference organised by Bangiya Christiya Pariseba, a forum
representing Christians of all denominations, in collaboration with the West Bengal Association of Christian
Schools at Don Bosco School in Siliguri on Saturday.

Representatives of prominent missionary educational institutions attended the meeting to discuss challenges
faced by the education sector and ways to improve academic standards, the organisers said.

They were encouraged by Bhagwat's recent remarks on pluralism during his visit to New York and intended to
meet him to seek his intervention in ensuring the safety and dignity of the Christian community in West Bengal,
one of the organisers said.

The conference comes amid several reported attacks on Christian prayer gatherings, churches and community
members in different parts of the state, he said.

St. Louis Catholic Church at Jalalkhali, Krishnanagar, in Nadia district was allegedly vandalised on Friday by a group
of people over accusations of religious conversions, another organiser said.

The incident reportedly escalated into a confrontation. Earlier, the Bangiya Christiya Pariseba had raised concerns
over alleged attacks on Christian prayer gatherings in several districts, including Dantan in Paschim Medinipur
and Uluberia in Howrah. The Christian group alleged that worshippers and pastors had faced intimidation and
physical assaults, with accusations of forced conversions frequently cited by those disrupting the gatherings.

The organisation had also approached the National Human Rights Commission, the West Bengal Human Rights
Commission and the National Commission for Minorities over what it described as repeated attacks, intimidation
and inadequate administrative action.

An RSS spokesperson denied the charges and said the Christian schools were under adequate security cover and
did not face any threat. At Saturday's conference, the organisers also highlighted the contribution of Christian
missionary institutions to education in India over more than two centuries, saying that they helped expand
educational opportunities, particularly for marginalised and underprivileged sections of society.

They said the meeting aimed to review existing educational initiatives, assess emerging global learning trends
and identify strategies to bring academic standards in the region in line with international benchmarks. The
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representatives of educational institutions discussed the future roadmap for missionary schools in north Bengal,
the organisers added.
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IIIT Ranchi first-year student dies by suicide, probe underway: Police

Students have started an agitation on campus, demanding better counselling support during examinations
Published on: Oct 11, 2026, 13:17:08 IST
By Raj Kumar , Ranchi

A first-year student at the Indian Institute of Information Technology (IIIT), Ranchi, allegedly died by suicide in his
hostel room on Saturday night, police said on Sunday.

The incident came to light on Saturday night when hostel inmates alerted the institute administration after
finding the room locked from the inside. The administration then informed the police.

Ranchi (Sadar) deputy superintendent of police Sanjeev Besra confirmed the incident and said a probe was
underway to ascertain the reason behind the death.

“Probe is on to ascertain the reason. The deceased was a first-year student from Bihar. Preliminary investigation
suggests examination pressure, with exams having started on October 8. The body has been sent for autopsy,”
Besra said.

According to the police, the body has been sent to RIMS, Ranchi, for a post-mortem examination. The hostel room
was sealed, and a forensic team seized the student’s mobile phone and other articles from the room for
examination.

The student’s family members have been informed and are expected to arrive in Ranchi by tonight, police said.

Students have started an agitation on campus, demanding better counselling support during examinations.

“Students have demanded improvements in medical facilities. They are agitating. According to them, if there had
been proper medical facilities on campus, he could have been saved,” Besra said.

Further investigation is underway, police said.

“Statements from some students are being recorded to ascertain whether it was examination stress or something
else,” police said.

Meanwhile, the incident has reached the National Commission for Protection of Child Rights (NCPCR). Former
NCPCR chairperson and current member of the National Human Rights Commission (NHRC), Priyank Kanoongo,
said the commission was taking cognisance of the incident.

“We are taking cognisance of the untimely death of a first-year student at IIIT in Ranchi,” Kanoongo said in a social
media post.
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He said the commission would investigate the alleged delay in providing medical treatment to the student,
possible administrative negligence and the circumstances surrounding the alleged suicide. “We are going to give
necessary directions to the Education Ministry as well as law enforcement authorities and investigation agencies,”
he said.
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IIT Ranchi First-Year Student Dies in Hostel; Probe Underway Amid Campus Protests
11th October 2026 at 2:13 PM

A first-year student at the Indian Institute of Information Technology (IIIT) Ranchi allegedly died by suicide in his
hostel room on Saturday night, police said on Sunday.

The incident came to light when hostel inmates found the room locked from the inside and alerted the institute
administration, which informed the police.

Ranchi (Sadar) Deputy Superintendent of Police Sanjeev Besra confirmed the death and said an investigation is
underway to determine the circumstances. The student was from Bihar. Preliminary findings point to examination
pressure, as exams had begun on October 8. The body has been sent to RIMS, Ranchi, for a post-mortem
examination.

Police sealed the hostel room. A forensic team seized the student’s mobile phone and other articles from the
room. Family members have been informed and are expected to arrive in Ranchi.

Students on campus have started an agitation, demanding better counselling support during examinations and
improvements in medical facilities. They have claimed that adequate medical facilities on campus might have
helped prevent the tragedy.

Statements from some students are being recorded as part of the probe to examine whether examination stress
or other factors were involved.

The National Human Rights Commission has taken cognisance of the incident. Former NCPCR chairperson and
current NHRC member Priyank Kanoongo said the commission would examine the alleged delay in providing
medical treatment, possible administrative negligence, and the circumstances surrounding the death. Necessary
directions will be issued to the Education Ministry and law enforcement agencies.

Further investigation is continuing.
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Everyone should come on streets': CJP steps up attack on Centre, says state is at 'war against its own citizens'

Saurav Das alleges that the government is trying to protect Chief Election Commissioner Gyanesh Kumar and
questions why the Centre is willing to deploy such extensive force against protesters over an issue concerning the
electoral system

Manikant Mishra
Tribune News Service
New Delhi, Updated At : 03:53 PM Oct 11, 2026 IST

Freshly released from detention, leaders of the Cockroach Janta Party (CJP) on Sunday launched an expansive
attack on the Centre, accusing the Central Government of using the state machinery to suppress a youth-led

movement and alleging that the government was increasingly treating dissent, independent journalism and

peaceful protest as threats. The CJP mentioned it “war against its own citizens".

The CJP sought to turn their detention into a larger political argument, saying the crackdown had demonstrated
what they described as the government’s growing fear of citizens coming together and questioning those in
power.

CJP leader Saurav Das alleged that the Delhi Police and other security forces were acting on the directions of
Prime Minister Narendra Modi and Union Home Minister Amit Shah. He accused the government of “waging war”
against its own citizens and claimed that the police response to the protests was disproportionate and
deliberately aimed at intimidating young protesters.

The attack went beyond the immediate handling of the demonstrations. Das alleged that the government was
trying to protect Chief Election Commissioner Gyanesh Kumar and questioned why the Centre was willing to
deploy such extensive force against protesters over an issue concerning the electoral system.

He asked what information Kumar allegedly possessed about the government that made the Centre so
determined to protect him. Das also linked the issue to the 2024 Lok Sabha election, raising questions about the
counting process and specifically referring to Prime Minister Modi's lead in Varanasi during counting before the
final result.

The CJP leader further alleged that 13 crore voters had been deleted from electoral rolls, claiming that young
people had been systematically prevented from becoming voters since 2024. These allegations were presented by
the CJP as evidence of what it described as a deeper assault on electoral democracy. The claims were not
independently substantiated at the press conference.

Das accused the government of fearing a politically awakened generation that was demanding accountability. He
said the youth were asking questions that the government did not want to answer and alleged that the state was
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responding with restrictions and force instead.

A second major line of attack concerned the government’s handling of the protest itself. CJP leaders alleged that
right-wing groups had been brought to Delhi from different states with the intention of creating disturbances,
after which protesters would face police action.

Das alleged that groups he described as right-wing extremists had been mobilised from Uttar Pradesh, West
Bengal, Madhya Pradesh and other states and accused them of being allowed to create chaos while protesters
were subsequently booked or detained.

He also attacked the government over the treatment of journalists covering the demonstrations.

“The Government of India is at war with the journalists of India,” Das said, accusing the authorities of attempting
to silence independent journalists who had been reporting on the youth movement. He questioned why
journalists were being asked to display identification and name tags while, according to him, police personnel
themselves were not being held to the same standard.

CJP leadership also brought the National Human Rights Commission and the judiciary into its criticism, asking why
alleged custodial violence had not triggered immediate intervention. Das questioned whether the NHRC, the High
Court and the Supreme Court would exercise their suo motu powers in what he described as an emergency
involving civil liberties.

The sharpest political warning came over the alleged police action at Bangla Sahib Gurdwara. Das accused the
authorities of entering the religious premises while protesters were taking shelter there and alleged that the
police had pressured the gurdwara management not to provide shelter or food.

He warned the government that any attempt to confront the Sikh community or interfere with the traditional role
of gurdwaras in providing shelter would have serious political consequences.

The CJP also attempted to broaden their political coalition. Das thanked opposition leaders and organisations that
had supported the demonstrations and specifically named former Chief Ministers Arvind Kejriwal, Mamata
Banerjee, Manik Sarkar and Pinarayi Vijayan for standing with students and young protesters.

Ratna Singh, CJP's legal head, attacked the government over what she described as an attempt to prevent citizens
from exercising their constitutional right to assemble and protest.

She alleged that police officials repeatedly told her they were acting on “orders from above” and questioned why
such orders were required to stop citizens from peacefully gathering. She argued that the government’s response
to the demonstrations itself demonstrated the political importance of the issues being raised.

CJP leaders ended the press conference by rejecting any suggestion that detention or police action would force
them to withdraw.

Instead, they appealed to citizens across Bihar, Uttar Pradesh, Punjab, Delhi, Tamil Nadu, Kerala and Maharashtra
to hold peaceful demonstrations and urged young people to join the movement.

Their central message was that the confrontation was no longer only about the CJP or a single protest. They
sought to frame it as a larger contest between an increasingly assertive state and citizens demanding
accountability over elections, policing, civil liberties and democratic institutions.

The allegations made by the CJP leaders, including those concerning voter deletions, political mobilisation of
right-wing groups and government involvement in police action, could not independently be verified from their
statements.
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‘Protests to continue till Gyanesh Kumar resigns’: CJP leaders after release from custody
By The News Minute
October 11, 2026 at 4:54 PM

Leaders of the Cockroach Janta Party (CJP) said that India has seen a brazen display of dictatorship in the past 72
hours when protesters gathered for a march in Delhi to demand the resignation of Chief Election Commissioner
(CEC) Gyanesh Kumar. The leaders were addressing the media on Sunday, October 11, soon after they were
released from police custody a day after they were detained to stop them from attending the protest march.

CJP conveners Abhijeet Dipke, Ashutosh Ranka and Saurav Das were taken into custody from inside their flight as
soon as they landed at the Delhi airport on October 10, and were released by the Special Executive Magistrate
Court at the Delhi Cantt Police Station the next day, on the condition of “maintaining peace and good behaviour”
for a year.

Ashutosh and Saurav addressed the media, along with the CJP legal affairs head Ratna Singh. Abhijeet returned to
his village in Maharashtra to attend the final rites of his grandmother who passed away on October 10, soon after
he was taken into custody.

Saurav said that the three of them were “abducted” by the Delhi police from the flight immediately after it landed.
“We were not shown any paperwork or grounds for arrest. No legal formalities were followed. Our phones were
seized. When we asked them to follow the legal process and give us a seizure memo and hash value [which helps
in tracking if the contents of the device are altered], they refused,” he said. He expressed fear that the police may
have cloned their phones or planted false evidence.

He said that the police took the three of them in different private vehicles to different locations, and refused to let
them talk to their lawyers.

Calling the police action and other restrictions an Emergency-like situation, Saurav questioned the inaction over
allegations of custodial violence, alleged violence by right-wing groups on protesters, and the manhandling and

detention of journalists by the police.

“When else will the suo motu powers of the courts and National Human Rights Commission (NHRC) apply if not in
such an emergency situation?” he asked.

He called on citizens from across the country to hold peaceful protests in their states.
Ashutosh called Prime Minister Narendra Modi “the biggest coward of India.”

“In the past 72 hours, this country has seen a brazen display of dictatorship. Thousands of people were detained
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from across the country. Peaceful protesters who wanted to protest at a designated protest site were picked up
and manhandled. Even during the 1975 Emergency, trains didn't have to be cancelled. But this dictator is so
scared that yesterday many trains were cancelled. Lakhs of Indians were inconvenienced,” he said.

CJP legal affairs head Ratna Singh said that four police vehicles surrounded the vehicle she was in and that the
police kept her confined on the street for nine hours, telling her she could either go with them to a detention

centre or remain under detention at her house.

“I kept asking for the reason for detention and they said they got orders from the top. Who will take accountability
for these orders?” she asked.

The organisation said that protests will continue until Gyanesh Kumar resigns as the CEC.

“The CJP will neither back down nor be intimidated. October 10 will go down as the beginning of the end of this
dictatorship,” Abhijeet said in an X post.
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Student’s death at IIIT Ranchi sparks outrage, protests erupt on campus
By: IANS
On: Sunday, October 11, 2026 5:46 PM

Ranchi, Oct 11 (IANS) The death of a first-year BTech student at the Indian Institute of Information Technology
(I1IT) Ranchi triggered widespread uproar on the campus, with students demonstrating against alleged
administration lapses and delayed emergency medical assistance. The students created a major commotion at
the IIIT hostel, located in Ranchi's Khelgaon, prompting the administration to call the police to bring the situation
under control. The agitated students staged a protest demanding improvements to hostel facilities and the
resignation of the Institute’s Director, Rajiv Srivastava. The students also blocked the Khelgaon-Tatisilwai road,
causing long queues of vehicles on both sides. Police and institute officials were engaged in efforts to pacify the
agitating students.

The deceased student was identified as Aditya, a resident of Naugachia in Bihar's Bhagalpur district. He was found
hanging in his hostel room on Saturday night. He was rushed to the hospital, where doctors declared him dead.
Since the incident, students have been alleging a lack of basic amenities in the hostel and the unavailability of
timely medical assistance during emergencies. Blaming the Institute’s director for the hostel’'s poor management,
they are demanding his resignation. Amidst the protest, Director Rajiv Srivastava also attempted to speak to the
students to mollify them, but it only intensified their anger and agitation.

Speaking to the press on the student’s demise, Ranchi SSP Rakesh Ranjan said that preliminary investigation was
underway. “A Forensic Science Laboratory (FSL) team has collected evidence from the scene, and the student’s
roommate has also given a statement,” he said while adding they were looking into all possible causes of untimely
death. Institute Director said that Aditya had enrolled in the first year in August and was currently appearing for
his mid-semester examinations. According to him, the power had gone out during the night, and it was then that
the student allegedly locked his room from the inside. Classmates opened the door and brought him out. The
Director stated that the student was taken to the hospital in an ambulance available on the campus, where he was
declared dead. He added that the need for any corrective measures to prevent such incidents in the future would
be reviewed.

Meanwhile, the National Human Rights Commission (NHRC) has taken cognisance of the incident, ordering an
investigation into alleged administrative negligence. Priyank Kanoongo, a member of the NHRC, stated on social
media that the Commission is taking cognisance of the student’s death. He called for a probe into the delay in
medical treatment, potential administrative negligence, and the circumstances surrounding the death.

-IANS snc/mr/vd
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North Chennai residents' federation drafts 14-point master plan for RK Nagar

Closure of Kodungaiyur incinerator, improvement of drinking water and sewage connections, provide sale deeds
and patta rights, etc., among demands

DT NEXT Bureau
Updated on: 11 Oct 2026, 9:07 pm

CHENNAI: The Federation of North Chennai Residents Welfare Associations (FNCRWA) of the Radhakrishnan
Nagar constituency adopted a 14-point master plan at a meeting held at a private hall at IOC, Tondiarpet, on
Sunday (October 11). It covers secure drinking water and sewage management, reclaiming the Kodungaiyur
dump yard, shutting down the 50-tonne incinerator, dropping the proposed 2,100-tonne waste-to-energy (WtE)
plant, providing sale deeds and patta rights for TNUHDB residences and other infrastructure developments.
Earlier, similar plans were drafted in Tiruvottiyur and Perambur constituencies.

The finalised master plan will be submitted to Chief Minister C Joseph Vijay, Cabinet ministers, the Chief Secretary
and department heads by year-end. “A survey of 415 households across eight neighbourhoods within 2 km of the
50 MTPD incinerator documented severe socio-economic disruption. Residents’ right to clean air and safe drinking
water had been compromised, with higher cancer risk and more respiratory and skin diseases. Also, the health
and environmental report based on 415 residents around Kodungaiyur dump yard has been submitted to the
National Human Rights Commission and the UN Human Rights Council,” said TK Shanmugam, president,
FNCRWA.

GCC Commissioner GS Sameeran had earlier cited Hong Kong's 3,000-tonne WtE plant as a model. However, it
stands on an artificial island 2.5 km from homes, where density is about 9,883 people/sq km. “Kodungaiyur is just
500 metres from houses, with a density of 43,000. An RTI reply showed the Corporation skipped 45 of 48
mandatory emission tests over six years at the existing plant,” he explained.

The federation demands closure of the existing plant and cancellation and scrapping of the WTE plan. It also
seeks faster biomining with control of dust, odour and fires, independent studies of groundwater, air quality and
health in the seven areas near the dump yard, monthly medical camps and treatment, especially for respiratory
iliness. It also wants compensation or monthly aid for eligible families.

A representative of the Thiruvalluvar Nagar plot owners’ association said that a temporary suspension of the
sewage pumping station would cause sewage to overflow onto streets. He said that 68 houses get no piped water
because of low pressure.

Shanmugam said, “Around Rs 946 crore was allotted for Metro Water works under the North Chennai
Development Plan, but work stalled because CMDA did not release its 50% share, leaving replacement of 82
sewage pumping stations incomplete. Former Chief Secretary N Muraganandam acknowledged that over 60% of
homes lack piped water and sewage connections, and sought an integrated scheme and an expert committee to
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prevent sewage cross-contamination within 4 months.”

The plan also asks for more supply to the IOC pumping station, fixes for low pressure, replacement of pipelines
over 30 years old, and an audit of sewage pumping stations. It calls for desilting of the Buckingham Canal,
retaining walls near Netaji Nagar, an end to sewage flowing into the canal, early warnings and emergency flood
plans.

Tens of thousands of residents in over 12 TNUHDB settlements lack sale deeds. The federation wants a GO to
simplify name transfers using Aadhaar, Voter ID and stamp-paper agreements for TNUHDB tenements. It seeks a
waiver of World Bank loan penalties, as Rs 2,000-3,000 loans have grown past Rs 1 lakh, an estimated Rs 130-300
crore in total. It pledged to resist eviction notices on railway land at Karunanidhi Nagar and Shastri Nagar.

Ward 42 Councillor Renuka said, “I've asked for the announcement of approval status and budget of the
Korukkupet railway underpass, repair of roads and more bus services from IOC Bus Terminus to Tiruvanmiyur,
Madhavaram and Vadapalani.”

The federation demands the upgradation of Government Peripheral Hospital in Tondiarpet, free house-site pattas
in Sivan Nagar, better burial grounds, a permanent fish market at Ganesh Nagar, youth job fairs, and ward-level
consultations with quarterly progress reviews.
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CJP raises ‘phone hacking’ doubts, to continue protest till CEC resigns
Meghna Dhulia /TNN/Updated Oct 12, 2026, 07:43 IST

NEW DELHI: Cockroach Janata Party's Ashutosh Ranka and Saurav Das at a news conference Sunday raised several
questions and doubts regarding the action taken against them as well as thousands of protesters who came out
to march on the outfit's call.

In a long interaction with journalists at the Press Club of India, along with CJP member Ratna Singh, SFI member
Aishe Ghosh and other Left-backed student activists, Das spoke about the fear that their phones may have been
hacked into after being seized.

“We told the police they could take our phones, but they must provide a seizure memo and follow the law,” he
said. "We were not even allowed to speak to our lawyers. Our phones were kept (from us) for more than 24 hours.
We fear they may have been hacked or cloned (our phones), and that documents or evidence may have been
planted against us, as has happened with other activists,” he said.

The duo said the movement would continue till chief election commissioner Gyanesh Kumar resigns. “Our
protests will continue until accountability is fixed, not just in Delhi but across India,” Das said. CJP also alleged that
“right-wing extremist groups” were attempting to provoke violence and had “misbehaved with women in
Connaught Place.” Ranka said CJP members had attempted another march towards Jantar Mantar Sunday but
were detained and assaulted. Members of Students’ Federation of India (SFI) and All India Students’ Federation
(AISF) faced similar treatment at the hands of the cops, Ranka added.

Das asked why the authorities were going to such lengths to protect Kumar. “What information does Kumar have
about govt or its leadership?” he asked.

Ranka who, along with Das, is one of the co-conveners of CJP, called the CJP trio’s police detention a “kidnap”. The
three were plucked out of a flight Saturday morning when they landed in Delhi. They were released Sunday
morning.

CJP also alleged that student leaders and protesters were being detained and beaten up. “If they think this will
break our spirit, they are mistaken,” they said.

The outfit alleged that Dipke, whose grandmother died Saturday during his detention, was denied contact with
his family.

Das also brought an allegation of custodial torture of protesters and questioned the lack of intervention by
National Human Rights Commission. Criticising the restrictions on reporters that police had laid down, he said:
“This is an Emergency-like situation for journalism.” He said the more than 40,000 security personnel at Jantar
Mantar had made the place a fortress, inconveniencing residents.
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He also wondered why govt had not called them for a dialogue.

CJP legal affairs head Ratna Singh alleged: “I was followed, my car was chased, and I was photographed as though
I were a criminal.” Singh said that 30 to 35 police personnel surrounded her and told her that she could do one of
two things -- either accompany them to a detention centre or return home and remain there. She said she was
held inside a car. “How can a citizen be kept in wrongful confinement like this?" she asked.

Viraaj Devang, the national president of AISF, who was also at the news conference, said: “Delhi was turned into a
cantonment. Ordinary citizens were effectively placed under house arrest, while many protesters arriving from
outside Delhi were detained.”

SFI national joint secretary Ghosh also questioned the manner in which protesters and activists were detained.
Referring to the detention of Dhruv Rathee, she said: “People who were not in uniform entered Dhruv Rathee's
home and took him away without a warrant. This cannot be called the rule of law.”

In a message directed at Prime Minister Narendra Modi, Rathee Sunday warned against suppressing dissent to
the point where people no longer fear the consequences of speaking out.

Dipke, who was not at the news conference as he had returned to Maharashtra to be with his family, posted on X:
“Modi, as PM, is an embarrassment to India. Never has this country seen a bigger coward and bully.”

He was also asked online if he had signed a bond to discontinue protesting. He wrote, “Haven't signed any bond
that says we won't protest. We will hit the streets again”.

Ranka said Modi and Union home minister Amit Shah were to blame for the breach of peace. The restrictions and
detentions had damaged India’s image in the world, he said.

Shortly after the news conference ended, commotion broke out at Press Club of India as police entered the
premises. CJP members attempted to leave through the rear gate. Police, after failing to find them at the news
conference venue, rushed towards the rear exit. The resulting commotion took some time to subside.

Meghna Dhulia is an Assistant News Editor at The Times of India, bringing over a decade of experience in
journalism. She specialises in education reporting, covering both foundational and higher education with a clear,
insightful lens. Her work sheds light on critical issues shaping the future—ranging from policy impact and
systemic challenges to compelling human stories from the field. Her experience also extends to the news desk,
where she has overseen editorial workflows, ensuring readers receive balanced, reliable and impactful news.
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Come out, hit the streets’, says Das
CJP to seek fresh nod for stir

Author Manikant Mishra Tribune News Service
New Delhi, Updated At : 05:57 AM Oct 12, 2026 IST

After being released from detention, CJP leaders on Sunday launched a broad attack on the Delhi Police at their
first press conference on Sunday, alleging that they were picked up without being shown detention or arrest
documents, denied access to lawyers and had their mobile phones seized without mandatory documentation.

In the latest development, party's top leaders Saurav Das and Ashutosh Ranka said they would seek fresh
permission from the Delhi Police to hold a protest. For this, they will reach the Parliament Street police station
around 10 am on Monday.

CJP's chief spokesperson alleged that the leaders were taken in separate private vehicles and kept at different
locations.

Ashutosh Ranka, co-convenor of the CJP, alleged custodial violence against other protesters and questioned the
National Human Rights Commission and the judiciary over what he described as alleged violations during the
crackdown on protesters.

Leaders also targeted Chief Election Commissioner Gyanesh Kumar, alleging that the government was using the
police and state machinery to protect him. Das called upon people across states to hold peaceful protests saying,
"People should come out and hit the streets."
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India Today impact: Unsafe Bihar school building demolished, 191 students shifted

A dilapidated government primary school in Darbhanga, Bihar, was demolished on October 9, days after India
Today highlighted the safety risks posed by its collapsed pillar and unstable roof. All 191 students were shifted to
a nearby school following the report aired on October 2.

By:Rohit Kumar Singh
Patna,Oct 12, 2026 08:50 IST

India Today's sister channel Aaj Tak had highlighted the school's dangerous condition on its programme
Khabardaar on October 2. (Screen grab: ITG)

A dilapidated government primary school in Bihar's Darbhanga district, where a collapsed pillar had left the roof
propped up with benches, desks and bricks, was demolished on October 9, days after India Today highlighted the
danger to children studying there.

The National Human Rights Commission (NHRC) has also taken suo motu cognisance of the matter and sought a
detailed report from the Darbhanga District Magistrate within two weeks.

The school, located in Kiratpur village under Alinagar block, had around 191 enrolled students. Its deteriorating
condition had raised serious concerns about their safety, with the main pillar having collapsed four to five months
before India Today reported the issue.

The sequence of events saw the administration first shift the students to a safer campus and then demolish the
unsafe structure. The NHRC's intervention has brought further scrutiny to the condition of the school building and
the administration’s response to the reported safety risks.

INDIA TODAY REPORT PROMPTS SHIFT OF 191 STUDENTS

India Today's sister channel Aaj Tak highlighted the school’'s dangerous condition on its programme Khabardaar
on October 2. Within minutes of the report being aired, the government issued an order directing that all 191
students be shifted to another school. From October 5, classes at Primary School Kiratpur began operating from
the nearby Middle School Goswa campus, moving the children away from the unsafe building.

The demolition followed on October 9, when the administration used a bulldozer to bring down the dilapidated
structure after the students had been relocated.

ROOF SUPPORTED BY BENCHES, DESKS AND BRICKS
The school building had deteriorated to the point that its main pillar had collapsed, while benches, desks and
bricks were being used to support the roof. Classes in the affected section had been stopped, and students were
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being taught under a tin shed on the school premises.

The precarious condition of the building had persisted for months before the issue was highlighted. The condition
of the structure, coupled with the number of children enrolled at the school, raised questions about the safety
arrangements in place.

Headmaster Rajendra Kumar told India Today that officials at the block and district levels had been informed
about the building's poor condition several times. He said letters had also been sent and officials had inspected
the school, but a permanent solution had not been found.

NHRC SEEKS REPORT WITHIN TWO WEEKS

On October 8, the NHRC took suo motu cognisance of media reports about the school's condition and issued a
notice to the Darbhanga District Magistrate, seeking a detailed report within two weeks. The commission said that
if the reported facts were true, they raised serious human rights concerns. It also observed that the local
administration appeared to have been unaware of the school building'’s dilapidated condition. The district
administration has been asked to submit its report on the matter.

STUDENTS CONTINUE CLASSES AT MIDDLE SCHOOL NEARBY
With the old building demolished, the 191 students continue to attend classes at the Middle School Goswa
campus, where they were shifted on October 5.

The developments followed India Today’s report on October 2 and the NHRC's intervention on October 8. The
demolition on October 9 brought down the unsafe structure, while the commission’s notice seeks accountability

over the circumstances that allowed the building’s condition to become a serious safety concern.

Ends
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Human rights body to probe IIT-Ranchi student’s death, cites medical delay, negligence
Students allege that emergency medical support and an ambulance were delayed significantly

Surya S Pillai
Tribune News Service
New Delhi, Updated At : 10:50 AM Oct 11, 2026 IST

NHRC member Priyank Kanoongo said on Sunday that the commission had taken cognisance of the incident.

The National Human Rights Commission (NHRC) will investigate the death of a first-year student at the Indian
Institute of Technology (IIT), Ranchi, examining the alleged delay in providing medical treatment, administrative
negligence and the circumstances surrounding the reported suicide.

NHRC member Priyank Kanoongo said on Sunday that the commission had taken cognisance of the incident and
would investigate the circumstances that led to the student's death.

In a post on X, Kanoongo said, “The commission would examine the alleged delay in medical treatment,
administrative negligence and the circumstances surrounding the reported suicide.”

He added that the commission was issuing necessary directions to the Ministry of Education, law enforcement
authorities and investigating agencies in connection with the case.

The development comes amid concerns over student safety, access to timely medical assistance and institutional
accountability on educational campuses.

Meanwhile, students had gathered for overnight protests on campus, demanding accountability and the
resignation of the institute’s director and academic dean. The students alleged that emergency medical support
and an ambulance were delayed significantly. They claimed that the student’s life might have been saved if proper
medical facilities and transport had been readily accessible on the campus.


https://www.tribuneindia.com/news/india/human-rights-body-to-probe-iit-ranchi-students-death-cites-medical-delay-negligence/
https://www.tribuneindia.com/news/india/human-rights-body-to-probe-iit-ranchi-students-death-cites-medical-delay-negligence/

§

i Statesman, Online News, 12/10/2026

Source: https://www.thestatesman.com/india/iiit-ranchi-students-death-
sparks-outrage-over-medical-delay-nhrc-orders-probe-into-alleged-
negligence-1503649730.html/amp

IIIT Ranchi student's death sparks outrage over medical delay, NHRC orders probe into alleged negligence
Statesman News Service October 11, 2026 12:27 pm

The death of a first-year engineering student at the Indian Institute of Information Technology (IIIT) Ranchi has
triggered protests over alleged delays in emergency medical assistance, prompting the National Human Rights
Commission (NHRC) to take cognisance of the incident and announce an investigation into possible administrative
negligence. The student, identified as Aditya from Bihar’s Purnia district, was found unresponsive inside his hostel
room in Ranchi's Khelgaon area on Saturday night. He was taken to hospital, where doctors declared him dead.
The incident has raised questions about emergency medical arrangements at the institute, with students alleging
that delays in obtaining medical help and the absence of adequate facilities compromised efforts to save their
batchmate. NHRC member Priyank Kanoongo said on Sunday that the commission would examine the
circumstances surrounding the death, including allegations of delayed treatment and negligence by the institute’s
administration.

Students allege delay in ambulance, emergency treatment

According to preliminary accounts, Aditya was discovered inside his hostel room at around 10.45 pm on Saturday
after his roommate received no response despite repeatedly knocking on the door. The room was subsequently
opened, and Aditya was found unconscious. Those present attempted cardiopulmonary resuscitation (CPR) before
arrangements were made to take him to hospital. Students have alleged that the emergency response was
inadequate and that an ambulance was not available promptly. They claimed it took approximately 45 minutes to
move Aditya to an ambulance. He was subsequently taken to Medica Hospital, where he was declared dead.
Students also accused certain hostel and medical personnel of failing to respond appropriately to the emergency.
Allegations have been made that some staff members were intoxicated at the time.

NHRC to examine alleged negligence

The National Human Rights Commission’s intervention has brought the institute’s emergency response under
scrutiny. In a statement on X, Kanoongo said the commission was taking cognisance of the student's death and
would examine allegations concerning delayed treatment, administrative lapses and the circumstances of the
suspected suicide. He also said necessary directions would be issued to law enforcement authorities, investigating
agencies and the Ministry of Education. The commission’s proposed inquiry is expected to examine both the
circumstances of the death and the allegations surrounding the medical response.

Protests erupt over campus medical facilities

Following Aditya’s death, students protested against the institute’s management, alleging that basic medical
facilities and emergency support were inadequate. Students claimed that timely access to an ambulance, oxygen,
and medical personnel could have improved the chances of saving their batchmate. They also said concerns over
inadequate facilities had already led to unrest on campus before the incident. The protests have placed the
administration’s preparedness to handle medical emergencies at the centre of the controversy. Meanwhile, police
have launched an investigation into the death. Ranchi Sadar Deputy Superintendent of Police Sanjeev Besra said
investigators were examining the circumstances surrounding the incident and working to establish the cause of
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death. The student’s family has been informed. The cause of death has yet to be conclusively established, while
the allegations of negligence remain under examination.
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NHRC Takes Cognisance of First-Year BTech Student’s Death at IIIT Ranchi
By GS Team 11 Oct 2026

NHRC investigates the tragic death of an IIIT Ranchi BTech student amid allegations of delayed medical aid and
administrative negligence. The commission will scrutinize emergency response, campus safety, and
accountability, potentially issuing directives to the Ministry of Education. This incident has sparked student
protests and raised critical questions about healthcare facilities and protocols at educational institutions across
India.

Summarized by AL it may make mistakes. Check important info

The National Human Rights Commission (NHRC) has taken cognisance of the death of a first-year BTech student
at the Indian Institute of Information Technology (IIIT), Ranchi, amid allegations of delayed medical assistance
and lapses in the institute's emergency response.Explore History

NHRC member Priyank Kanoongo said on 11 October that the commission would examine the circumstances
surrounding the student’s death, including alleged delays in medical treatment and possible administrative
negligence. The matter has raised questions about emergency medical facilities and student safety on campus.

NHRC to Examine Alleged Medical Delay and Administrative Negligence

According to reports, the student was found unresponsive in his hostel room on Saturday, 10 October. Fellow
students reportedly discovered him after becoming concerned when he did not respond from inside the locked
room.

Students took him for medical treatment, but doctors declared him dead. The circumstances surrounding the
incident are being investigated.

Kanoongo said the NHRC would issue necessary directions to the Ministry of Education, law enforcement
authorities and investigating agencies in connection with the case. The commission’s intervention is expected to
bring scrutiny to the allegations concerning the institute’s emergency response.

Students Protest, Demand Accountability
The student's death triggered protests on the IIIT Ranchi campus, with students demanding accountability from
the institute’s administration.

Students alleged that emergency medical assistance and ambulance arrangements were inadequate or delayed.
They also raised concerns about the availability of essential medical equipment and the response from campus
authorities.

These allegations have not been independently established. The investigation will need to determine the
sequence of events, the response provided by the institute and whether any lapses occurred.
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Campus Safety and Emergency Preparedness Under Scrutiny
The incident has renewed concerns about emergency healthcare arrangements at educational institutions,
particularly residential campuses where students depend on institutional support during medical emergencies.

Accessible medical assistance, functioning ambulance services and clear emergency protocols can make a
difference when students require urgent care. The inquiry will examine the allegations surrounding this case and

whether responsibility needs to be fixed.
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IIIT Ranchi first-year BTech student dies by suicide, NHRC to probe alleged delay in medical treatment
Suviral Shukla | October 11, 2026 | 01:51 PM IST | 2 mins read

The NHRC investigation will examine the delay in the student receiving medical treatment, alleged administrative
negligence, the circumstances surrounding the suicide, and the cause of death.

A first-year engineering student at the Indian Institute of Information Technology Ranchi (IIIT Ranchi) has died by
suicide, triggering unrest and a tense atmosphere on campus. The National Human Rights Commission (NHRC)
has taken cognizance of the student’s death, IANS reported. The NHRC will investigate the death of Aditya, a first-
year BTech student from Purnia, Bihar, who died at the IIIT Ranchi hostel on Saturday night, as per the report by
Dainik Bhaskar.

According to the commission, the investigation will examine the delay in the student receiving medical treatment,
alleged administrative negligence, the circumstances surrounding the suicide, and the cause of death. “We are
going to issue necessary directions to the Law Enforcement Authorities and Investigation Agencies, including the
Ministry of Education,” the NHRC said.

IIIT Ranchi students allege medical negligence by college admin

The report stated that Aditya's room door remained unopened until around 11:30 pm on Saturday night. This
alarmed his friends. They then broke the door open and found Aditya dead upon entering. Fellow students
immediately rushed Aditya to a private hospital, where doctors declared him dead after examination. As news of
the student's death spread, tensions rose on campus, the report read.

The report cited a police statement, which said that Aditya was attending an exam and it is suspected that he died
by suicide due to poor performance in the exam. However, the exact cause of his death has not been confirmed
yet. Police are investigating the matter.

Following the death, students at the IIIT Ranchi campus has created an unrest atmosphere in the hostel campus
and raised slogans against the college administration, it added. They alleged that the availability of essential
medical facilities, such as ambulances and oxygen, was unsatisfactory and they claim that Aditya's life could have
been saved if necessary medical assistance had been provided on time, the report said.

If you know someone - friend or family member - at risk of suicide, please reach out to them. Those in distress or
having suicidal thoughts or tendencies could seek help and counselling by calling 9820466726 or visiting AASRA's
official website or can call iCALL on 9152987821. Here are some more helpline numbers of suicide prevention
organisations that can offer emotional support to individuals and families.
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IIIT Ranchi student found dead in hostel, NHRC takes cognisance
Updated On: 11 October, 2026 02:15 PM IST | Ranchi | mid-day online correspondent

A first-year BTech student, Aditya, was found unconscious in his hostel room at IIIT Ranchi and later declared
dead at a hospital. Students alleged delays in medical assistance, prompting protests, while the National Human
Rights Commission took cognisance of the incident.

A first-year B.Tech student was found dead in the Indian Institute of Information Technology (IIIT) hostel located
in the Khelagaon police station area of Jharkhand's Ranchi. The deceased student has been identified as Aditya, a
resident of Bihar's Purnia district. As per IANS, the student's death sparked outrage among students at the
institute. The students alleged a lack of timely medical assistance and negligence on the part of the management.
Following the death of the student, the National Human Rights Commission (NHRC) has also taken cognisance of
the incident.

Student found dead inside his hostel room

According to preliminary information, the incident occurred around 10:45 p.m. on Saturday, October 10. When
there was no response from the room, his roommate knocked on the door. When there was no response, the door
was somehow opened. When the deceased's roommate found the room locked from inside, he knocked on the
door. However, when there was no response, the door was somehow opened from outside. The student was found
unconscious inside the room. People attempted to revive him by administering CPR.

Student alleges lack of medical assistance

Students allege that medical assistance was not provided in a timely manner. According to them, hostel caretaker
Deepak Roshan left the scene with his colleague Akash. The on-duty doctor, Dr Kunj Bihari Khare, has also been
accused of being in an inebriated state and leaving the scene, as per IANS. Students also claim that security
personnel were also inebriated, and Aditya was taken to an ambulance about 45 minutes later. He was later taken
to Medica Hospital, where doctors declared him dead.

Student stage protest at IIIT Ranchi

Following the student's death, protests erupted in the hostel. Students allege that there is already an ongoing
agitation over the lack of basic facilities at the institute. The students also said that if an ambulance and oxygen
had been available on time, the student's life could have been saved. Ranchi Sadar DSP Sanjeev Besra stated, "The
police are investigating the case. The cause of death and other aspects related to the incident are being
investigated. The family has also been informed," as per IANS.

Meanwhile, National Human Rights Commission member Priyank Kanoongo stated on X that the Commission has
taken cognisance of the incident. "We are taking cognisance of the incident of the untimely death of a first-year
student at IIIT Ranchi. The Commission will also investigate this matter regarding the delay in the student
receiving treatment, administrative negligence, and the circumstances of the alleged suicide, also the cause of
death. We are going to issue necessary directions to the Law Enforcement Authorities and Investigation Agencies,
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including the Ministry of Education," he stated.

(With inputs from IANS)
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IIIT Ranchi Student Dies By Suicide, Students Protest Over Medical Facilities

A first-year student from Bihar was found dead in his hostel room on Saturday night, Police are investigating the
circumstances, while students have demanded better medical facilities and counselling support

Outlook News Desk
Curated by: Shvetank Maurya Published at: 11 October 2026 2:52 pm

Summary of this article:

A first-year IIIT Ranchi student from Bihar allegedly died by suicide in his hostel room on Saturday night, with
police probing the circumstances.

Police are examining examination pressure as a possible factor, while students have launched a protest
demanding better medical facilities and counselling support on campus.

NHRC member Priyank Kanoongo said the commission had taken cognisance of the case and would examine
alleged delays in medical treatment and possible administrative negligence.

A first-year student at the Indian Institute of Information Technology (IIIT), Ranchi, allegedly died by suicide in his
hostel room on Saturday night, police said on Sunday. An investigation is underway to ascertain the
circumstances surrounding the death.

According to police, hostel inmates alerted the institute administration after finding the student's room locked
from the inside. The administration subsequently informed the police.

Ranchi (Sadar) Deputy Superintendent of Police Sanjeev Besra confirmed the incident and said the student was
from Bihar. Preliminary investigation suggested examination pressure as a possible factor, as examinations had
begun on October 8, he said.

"Probe is on to ascertain the reason. The deceased was a first-year student from Bihar. Preliminary investigation
suggests examination pressure, with exams having started on October 8. The body has been sent for autopsy,”
Besra said.

The body has been sent to the Rajendra Institute of Medical Sciences (RIMS), Ranchi, for a post-mortem
examination. Police have sealed the hostel room, while forensic officials have collected the student's mobile
phone and other articles from the room for examination.

Investigators are also recording statements from students to determine whether examination stress or other
circumstances may have contributed to the death.
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Students Protest, Demand Better Medical Facilities
The student's family has been informed and is expected to reach Ranchi by Sunday night, police said.

Meanwhile, students on campus have started an agitation, demanding better counselling support during
examinations and improvements in medical facilities at the institute.

"Students have demanded improvements in medical facilities. They are agitating. According to them, if there had
been proper medical facilities on campus, he could have been saved," Besra said.

The students have raised concerns about the availability of medical assistance on campus, according to the police
officer.

NHRC Member Takes Cognisance
Priyank Kanoongo, a former chairperson of the National Commission for Protection of Child Rights (NCPCR) and a
current member of the National Human Rights Commission (NHRC), said the commission was taking cognisance

of the incident.

In a social media post, Kanoongo said the commission would examine the alleged delay in providing medical
treatment, possible administrative negligence and the circumstances surrounding the student's death.

"We are taking cognisance of the untimely death of a first-year student at IIIT in Ranchi," he said. "We are going to
give necessary directions to the Education Ministry as well as law enforcement authorities and investigation
agencies," Kanoongo added.

The investigation is underway, and police are yet to establish the circumstances that led to the student's death.
Helpline Notice

Discussing suicides can be triggering for some. Suicides are preventable. If you need support or know someone
who does, please reach out to your nearest mental health specialist. Helplines listed:

Aasra: 022 2754 6669

Sneha India Foundation: +914424640050

Sanjivini: 011-24311918

Roshni Foundation (Secundrabad): 040-66202001, 040-66202000

ONE LIFE: 78930 78930

SEVA: 09441778290
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'Is human rights commission sleeping?": CJP's Saurav Das alleges custodial torture of Mumbai lead
Laireniakpam Warli/TIMESOFINDIA.COM | Oct 11, 2026, 03.42 PM IST

NEW DELHI: Cockroach Janta Party (CJP) chief spokesperson Saurav Das on Sunday questioned the silence of the
National Human Rights Commission (NHRC), the High Court and the Supreme Court over the alleged assault and
torture of the party’s Mumbai lead, Pranay Ahire.

Addressing a press meet, Das alleged that Ahire was subjected to custodial torture and questioned why human
rights bodies and the judiciary had not intervened.

Das also asked, “Is the Human Rights Commission sleeping?” “Where is the NHRC? Where is the high court? Where
is the Supreme Court?” Das asked, questioning the response to the alleged assault on Ahire. He accused the police
of seizing CJP leaders’ phones without following due procedure and preventing them from contacting their
lawyers.

In a post on Saturday, CJP said Ahire was in hospital after being “brutally assaulted by Delhi Police” while
participating in a protest in Delhi. The party said he had been exercising his democratic right to protest when the
incident occurred. CJP said Ahire sustained head injuries and was hospitalised after being allegedly assaulted by
Delhi Police during a protest in the national capital.

“A uniform is not a licence to assault people. You are supposed to uphold the law and not make a mockery of it,”
CJP said in the post, demanding accountability for the alleged assault. The party also said it would not be
intimidated or silenced and would pursue the matter.

CJP alleges phones seized without seizure memos

Das further alleged that Delhi Police did not provide formal detention notices to the protesters and seized their
phones without issuing seizure memos. He said the protesters were also not allowed to contact their lawyers.

“They seized our phones but did not provide a seizure memo,” Das told news agency ANL.
He expressed apprehension that the seized devices could have been hacked or cloned, alleging that the
protesters feared documents or other material could be planted on their phones and subsequently presented as

evidence.

“We suspect our phones were hacked or cloned,” Das said, adding that the party feared its devices might have
been compromised.
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(With agency inputs)
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IIIT Ranchi: NHRC takes cognisance of first-year BTech student’s death

IIIT Ranchi students attributed the death to lack of timely medical assistance and negligence on the part of the
management

IANS
Updated:11th Oct, 2026 at 7:40 PM

Ranchi, Oct 11 (IANS): A first-year B.Tech student was found dead in the Indian Institute of Information
Technology (IIIT) hostel located in the Khelagaon police station area of Jharkhand's Ranchi in a suspected suicide
case, officials said on Sunday. The deceased has been identified as Aditya, a resident of Bihar's Purnia. The
student's death sparked outrage among students at IIIT Ranchi. The students alleged a lack of timely medical
assistance and negligence on the part of the management.

Meanwhile, the National Human Rights Commission has also taken cognisance of the incident. According to
preliminary information, the incident occurred around 10:45 p.m. on Saturday. When there was no response from
Aditya's room, his roommate knocked on the door. When there was no response, the door was somehow opened.
When Aditya's roommate found the room locked from inside, he knocked on the door. However, when there was
no response, the door was somehow opened from outside. Aditya was found unconscious inside the room.
People attempted to revive him by administering CPR.

Students allege that medical assistance was not provided in a timely manner. According to them, hostel caretaker
Deepak Roshan left the scene with his colleague Akash. The on-duty doctor, Dr Kunj Bihari Khare, has also been
accused of being in an inebriated state and leaving the scene. Students claim that security personnel were also
inebriated, and Aditya was taken to an ambulance about 45 minutes later. He was later taken to Medica Hospital,
where doctors declared him dead.

Following the student's death, protests erupted in the hostel. Students allege that there is already an ongoing
agitation over the lack of basic facilities at the institute. They say that if an ambulance and oxygen had been
available on time, the student's life could have been saved. Ranchi Sadar DSP Sanjeev Besra stated that the police
are investigating the case. The cause of death and other aspects related to the incident are being investigated.
The family has also been informed.

Meanwhile, National Human Rights Commission member Priyank Kanoongo stated on X that the Commission has
taken cognisance of the incident. "We are taking cognisance of the incident of the untimely death of a first-year
student at IIIT Ranchi. The Commission will also investigate this matter regarding the delay in the student
receiving treatment, administrative negligence, and the circumstances of the alleged suicide, also the cause of
death. We are going to issue necessary directions to the Law Enforcement Authorities and Investigation Agencies,
including the Ministry of Education," he stated.

Investigation into the matter is currently underway, and further details are awaited.
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Government of India Events on October 12, 2026: BRICS Festival, NHRC Foundation Day, ICMR Centre
Sandeep Patel On 12 Oct 2026

Check India's government events for October 12, 2026, including the BRICS Theatre Festival, NHRC Foundation
Day, ICMR-CHAMP ceremony and sports demonstrations.

New Delhi, Ahmedabad and Keylong are set to host major government programmes on October 12, including the
BRICS Theatre Festival, the NHRC's 33rd Foundation Day, a high-altitude medical research centre’s foundation-
stone ceremony and traditional sports demonstrations. Budget consultations and a Defence Secretary’s overseas
visit are also scheduled.

BRICS Theatre Festival 2026 Opens in New Delhi

The Ministry of Culture is scheduled to inaugurate the BRICS Theatre Festival 2026 at the National School of
Drama (NSD) in New Delhi on Monday, October 12. Union Minister for Culture and Tourism Gajendra Singh
Shekhawat is listed as the chief guest for the opening ceremony. The three-day festival will run from October 12 to
14 under the theme “Shared Stories, Shared Futures.” According to the Ministry of Culture, it will bring together
more than 100 theatre practitioners, scholars, students and cultural representatives from nine BRICS member and
partner countries. Participants from India, Thailand, Indonesia, Russia, Vietnam, Iran, South Africa, Kazakhstan
and Ethiopia are expected to present productions reflecting different languages and theatrical traditions.
Performances are scheduled at venues including the National School of Drama, Kamani Auditorium, LTG
Auditorium and Meghdoot Theatre. Workshops and discussions are also planned to encourage exchanges on
performance traditions, acting, stagecraft and technical design. The festival is part of India's 2026 BRICS chairship
and aims to strengthen cultural cooperation and people-to-people ties.

NHRC to Mark Its 33rd Foundation Day

The National Human Rights Commission (NHRC) is scheduled to celebrate its 33rd Foundation Day at Vigyan
Bhawan in New Delhi on October 12. Chief Justice of India Justice Surya Kant is listed as the chief guest. The
programme will include a national conference titled “Water as the Elixir of Life: Advancing Human Dignity through
the Right to Water.” The conference will examine access to safe and adequate water as a human rights concern.
Discussions are expected to cover the protection and restoration of water bodies, safeguarding drinking-water
sources and the importance of ensuring water access in a manner that upholds human dignity. The NHRC's
announcement describes the event as part of its ongoing engagement with human rights issues and public
awareness.

ICMR-CHAMP Foundation Stone Ceremony in Keylong
Union Health and Family Welfare Minister Jagat Prakash Nadda is scheduled to lay the foundation stone of the

ICMR Centre for High Altitude Medicine and Public Health Research (ICMR-CHAMP) at Keylong in Himachal
Pradesh’s Lahaul and Spiti district on October 12. The centre is being established by the Indian Council of Medical


https://english.dainikjagranmpcg.com/national/government-of-india-events-on-october-12-2026-brics-festival/article-37841
https://english.dainikjagranmpcg.com/national/government-of-india-events-on-october-12-2026-brics-festival/article-37841

Research under the Department of Health Research. Its proposed work will focus on medical research, public-
health preparedness and healthcare challenges in high-altitude and climate-sensitive regions. According to the
Health Ministry’s announcement, the programme will include a traditional groundbreaking ceremony, a scientific
exhibition and the unveiling of the centre’s institutional website and building layout. Minister of State for Defence
Sanjay Seth and Mandi MP Kangana Ranaut are among the dignitaries listed to attend. The project is intended to
strengthen research capacity and support climate-resilient healthcare in India’'s Himalayan region.

BRICS Traditional and Indigenous Sports Demonstration Games in Ahmedabad

The Ministry of Youth Affairs and Sports, in collaboration with the Gujarat government, is scheduled to organise
the BRICS Traditional and Indigenous Sports Demonstration Games 2026 at the Veer Savarkar Sports Complex in
Ahmedabad on October 12. Union Sports Minister Mansukh Mandaviya is expected to inaugurate the event.
Gujarat Deputy Chief Minister Harsh Sanghavi, Union Minister of State for Youth Affairs and Sports Raksha
Khadse, and Gujarat Minister of State for Sports Jayram Gamit are also listed among the dignitaries. Delegations
from BRICS member and partner countries are expected to showcase traditional and indigenous sporting
practices. India's listed demonstrations include Mallakhamb, Yogasana and Kalaripayattu, while other
participating countries are expected to present their own traditional sports and cultural practices. The programme
is designed as a non-competitive platform for demonstrating, documenting and sharing sporting traditions.
Organisers say it aims to promote cultural exchange, preserve sporting heritage and strengthen people-to-people
cooperation.

Union Budget 2027-28: Pre-Budget Consultations Reportedly Begin

The Finance Ministry is reported to be scheduled to begin its series of pre-budget meetings on October 12 as part
of preparations for the Union Budget 2027-28. The reported consultations will cover the Revised Estimates for
2026-27 and Budget Estimates for 2027-28, involving ministries and departments under the Department of
Expenditure. The process allows the government to review projected expenditure and assess funding
requirements for the next financial year. However, the detailed month-long schedule could not be independently
verified against an official Finance Ministry notice during this review. The start date and meeting timetable should
therefore be attributed to the published report until the official schedule is confirmed.

Defence Secretary to Visit Cyprus and Greece

Defence Secretary Rajesh Kumar Singh is scheduled to visit Cyprus and Greece from October 12 to 15, according
to the Ministry of Defence. During the Cyprus leg, planned for October 12 and 13, he is expected to meet officials
in the Cypriot Ministry of Defence and engage with the country’s leadership. Maritime security and defence
industrial cooperation are expected to feature in the discussions. The second leg of the visit will involve meetings
with senior defence and military leadership in Greece. The visit follows recent high-level engagement between
India and both European partners and is intended to strengthen bilateral defence and strategic cooperation.

Exercise INDRA 2026: Naval Exercise Starts on October 13

Indian Navy warship INS Sahyadri arrived in Vladivostok, Russia, on October 10 ahead of Exercise INDRA 2026, the
bilateral naval exercise between the Indian Navy and the Russian Federation Navy. The exercise is scheduled to
run from October 13 to 18, so October 12 is a preparation day rather than the confirmed start date. The
programme will include professional interactions during the harbour phase, followed by coordinated operational
activities at sea. These engagements are intended to improve mutual understanding, operational coordination
and interoperability between the two navies. The exercise forms part of ongoing India-Russia maritime
cooperation.

Delhi Tourism’s Dandiya Reborn 2026 Concludes
Delhi Tourism’s Dandiya Reborn 2026 is scheduled for October 11 and 12 at Jawaharlal Nehru Stadium in New

Delhi. October 12 is the final evening of the two-day event. The event page lists activities from 6 PM to 10 PM, with
entry through Gate 14. The programme offers an opportunity for visitors to participate in dandiya and festive



cultural celebrations. Visitors should check the organiser’s event page for registration requirements, entry
arrangements and any last-minute changes.

International Day for Disaster Risk Reduction Falls on October 13

The International Day for Disaster Risk Reduction is observed annually on October 13, not October 12. The
observance promotes awareness of disaster preparedness, risk reduction and efforts to build safer, more resilient
communities. A MY Bharat listing reportedly refers to an awareness programme in Buldhana, Maharashtra, on
October 13, 2026. The individual listing should be checked for final venue and participation details. Any separate
programme claimed for October 12 should be verified against its own official listing before being included in that
day's events calendar.
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Hindi News > India News> 12 October 2026 major event 2026

3TST o foT: 33T <cifen o1 WS & fEaT vesiH, Jg1oamd a< erfad 2026’ &1 o1 St fad
ST 2%, 3R IS 718 faeetT| Published by: sif@ar 3arét Updated Mon, 12 Oct 2026 07:35 AM IST

IN
THRR! 37T & HHAR, 12 R[S 39 WeR & SIRY §H 3MTYeh! FATS ok S1TST 321-gAAT # o1 $© g1 aTell 82 S1SY ST &...

3ITST 12 37eRieR 2026 ot 3R ATg o T uet i fgetan fafd g1 arret el @« uae '@e 2026' &1 SIS ghm | 31Ts
G- aT 21faa 2026 ot STt fa off 81

gf3an <At o1 e

TeRi # gaffe afdfa gear gfean sfer & ke vqela &t &1 omet Reeft 7 39 fAueht @& & nfae a1 g fFafas smgaa ()
AL FAR & et Rty 71 Fpreint| gg A S 'ate 91 & g2 w gl St Agrafia Hft dupnure & a1 gah
gfaffarse sa A H a@e &l 71T HRd §T WRA & qed =Arrefer (Hisians) t A= Wi greifes, Histers 3 srarerd H wfed
AT et foTeh aed gY Age el ofR Afeererrol @A & Jerehid & SR e AT g1

weeft @WeT U @t 2026 I TS

gaT SrRichA SR @ HATe 3R ORI TR i 3R § FHAR Hl YRd h ol srezrerar & IR ATaae Wiy Shirciad, SgHaETG
# oo gRuRe ok Wasft @ vasi= @t 2026 &1 e fohar ST | hela gaT Rishd 3R @ H3il 8f. g Afsfaar g9
HRIhH I IGIed P | Tg Wl URUR 3R W2l T Tarsit ot Uahfa s ok @ & A1eas § Fivepldes SeH-UaH, fRmea
TR&IUT 3R T & TaNT ot ToTaT 2 & oY foe e ofik urfier e & ufafAfadsal &t ve arer drgm|

31T 9 Q1feRy 2026 ot Srf@e) o

URAT IR T (SMETTT) Y 3R @ ST ‘3197 a7 Afe 2026 T A 377 1 26 AR & 12 3ragsR 2026 & R
SIS 5 IGRIE gaTs 37T A AT (A 320 (ThUwhe) - aifedferan, svemasr, whid, ST, sfieienr, Tge SR RId SR Tgar
Y ARG - i arg AT & HTY-H1Y 32 Rareh 391 ot amfiet gyl &t & o 38 75 A AafAar &t Sirergr A s a9 afed 2026
e Ufa TR et Haliferd feham| g&ch |1 e &5 # STeAiRaT Ue Siarga JgahT w Sk foar!

TERT AFAIYhR TN AR bt 3391 RITUAT fdad

T AR SN HHaR i 3391 RITYAT fGad A1 | $6 HRishA # WRA & Jd =<mareter, =mamfd gEenia g sifafd git
33 gyt § 3T A 3,100 W A ATHA Gfgd 24 ARG T 31fdeh AT gof (Y 3R AR IJeeiad & difsal ot Tgd & dR W)
274 1S 3T 3 hi L1 h |


https://www.amarujala.com/india-news/12-october-2026-major-event-2026-2026-10-10
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TeHy & Hefdd A | gAars

3efig g gfafdfdt (Tury) & Sieuwiee ot ol aidhe STadH IITd B ITd SToil i Uis 12 SHakIeR i GAaTS vt | = |
QUAY & SHeUEIHh Gof & ATH H YUHY & BX. -ReT 3aTe d 314 o o9 a1g el 8T 8| WRd & J&d <qrarefier i sregerdr # 91d
el dis gaeh! gaTs o 3@l 8l

JEHaT gafder [Hg gorg wesH & gt enfie

eegwsi gafder fig Gerg A ahal foh 12 SrerieR ol facel! # &hitie ol ALY e g1 38 Uesi # gt dfgd fgame @ shfdde
#31, iU A ik HRieal afie gl (Tefda @R gl ug)

gdt § g% gt $eftun &t Thgere!
TR UL & HERTSHIST H 12 STeR[ER § Y B arelt 41ed i Uery T@Rig SIid (Thyerdt) @ Uge iefdert & Ar=dmd Tei-ifde
gl & ufafafeat & a1 daRgrsg ot fAteror fohar| 3519 uResff a<ich @ ST o= a1 3meare feam|
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kiaratpur-primary-school-dilapidated-building-demolition-nhrc-notice-ngix-
rpti-2668207-2026-10-12

SATSTcTeh chl WeR ST STER: SR & UTSHRT Tl bl gersior d R a1, NHRC 3 DM & \ift Rt

TR & HRAYR TTSAL Whel hl STo fafes al Ry i3z mar . sirsiaes &t @R & a1 fgR TR g A § fiwrE 3 W@ 8.
gcTifch, 39h Uget el 191 Si ot ahal 3fR farue fomam ma .

Wfga For &g
7% faeeh, 12 srager 2026,
(3T3CE 12 3ragar 2026, 9:30 AM IST)

faER & qrefm et 7 (T HFRAGR Tea Tt Y SToRk ST & ugrs o @ s=ai il GRE &t A 3Tsides i 3R § fawars 78 @ar
T IST TR 3T 8. UXHR 7 STo TRBR Whel ehl FARA ot IRT AT 8. I8 HRATS 9 3fergaR bl h 718, 31a 39 HHA H AT
HaTiaeR AT (NHRC) = it G371 oid §T a4 o foleffaer’t (DM) et ifed SR foharm € ofiR Sl = g |earg o iR faeqa
fRard mift .

Ig Tpel SR et o STel-TR selieh & hRAYR Tia H fRIT o1, 2 3rargeR ot fIgR & 5 SHeT-37eiT el o AepRI Wl Sl BTeTd el
3fTSTde A fezamar o, STgf IR 9= Uels & @ 4.

g off gHRd 6t gred
HRAG RId W hl ARG I BTeTd sa-t @1 ot o IHHT Teh Hg @1 R bt 1. B ! GgRT 37 & folw 34, 3%h 3R et &
ST fohaT ST TgT 1. T8t wid 191 S=2 Ugd 9, fSIeht gRem &t dens fKidT STdTs 718 of.

R & w18 gER wpat A fAwe fohg o T =

3ATSTcTeh <hl 3R H STa 2 STaRaR ! Thel ! SR gHRA hl [T T 311 at o171 & 81 6. 39 R gaiRd g7 & $o 8l G973y a1g
& fogR & g aure Tt = R & 39 SToR Whel & AT # §3H od g¢ 9T 191 S<a1 Y GER e # AT e T S
SR o,

g9 916 5 IageR I foedqR urerfies faermera St shermy ure & Ae faermera mer aRER # I orfl. s=ai ol fAde e & IR faa
q1G, 9 3TeRZER el QR 3R SToR Tpel A ! Ferstor I R faam mar.

NHRC 7 g7 & DM & "l Rt

TET AETSRR SN A 8 SfageR i Hifsar Rulel & SR W 39 A | Wd: A foldr. 3T = R & Sienfdar il Aifed
SR} R & g & +fieR fawga Rl 37 &t et 8. NHRC A agT foh e Rl & G e a2 gt 8, df ag AFaTeR] @ 5!
R ffar ot fawa 8. 31l A g i et o QEn Udid gidT 8 fob I U bl Tpet Y SRR gTerd el SRR a1 T, 31 forett
TLITE I 39 A H g Ruté 3+t 2.

Fs Ao O @Xre off Tl Sl gARA

¥ & HaTfaeh, Thet o1 JEg WHT @WeR YR g1 @ e IR & Uid Agi= ugd &l fR 7T o7, 394 916 8d &l 9gRT &4 & fag a4,
3%h 3R gl ol gEIATe fohaT ST 38T UT. SARG & UHIAd R # ey oig o &1 718 off 3R sr<al ol et IR A 51 e Az &6 A=
TSTdT ST g7 2.
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el oh YU sia HHR A I foh Wa &l @R1e gletd oh IR J Us 3R et &R & Sifdeniial ol g IR Sehr) & 718 <.
35+ hgl foh 39 Ty & g ft 9 U & iR fdRRat A Tpet o1 AYeror oft fohaT o1, 39 dTas]g SHRA dhl T 1 Rt FHTEH
ERERIEIEI
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IIIT 37t gitee # S = AT GaTSS, AR &RA & J1G JMehITAd B! A fohar #e-318 SH! NHRC &1 |54

B! 1 3R & o STaTdehTen RfhedT Fgrar # 1R & g5 1 BT 3 gieed haRea U LM, Ik Tl STehIeT, ST R
HiS[g Sfaex 1. o fdgRl @R 37 YREMHRAAT UR ARG & 1 H 1 dUT Hich § HNH & R &g &

Geetha Sunil Pillai
Published on: 11 Oct 2026, 12:47 pm

- FIRES I ST et o WenTia ITT &5 f=d TR a1 Wenfireht @i (I11T) I & SEare 8 HaR o Id U2 ay &
oft. 2o B anfaca &t dicre aRfRIfATT A #ia gt 7151 e &l uga fAgR & gfvfar Rard snfec HAR & w0 # g3 81 Sids A udan
e el At, TOR WRTS B § TGN chi 3T1R7ehT STdTs ST Ia! 8, el 59 ATel i TidTe TeTgcn AT SIid & 6! 6 | IRIHS
SFeRY & PR, AFTR Id Hd 10:45 F 11:30 It & o1 1S & HAR T ST 85 @ 3R HIg S1a1e 7 A W) AR 3R
TTeft ST chl 2k G| SRATSTT ASHR JHaR G TR 31 ht tha  TTeeh! UTAT 74T | BT A gl ISR o Y hifRA=r i1 ST A1
3R & foh smaTdenTen= e Fgrar A 1R 3 g3 | gy ol amelt @i A 15-20 e &1 7Y 3R et fAetren &dte 45 fime
TG 3T ol Ugeid | & ST ST 6ehT | 378 HIShT STl Ugam 7T, STgi STaex] A 3w ¥d Hifvd & fadT| BT 3 gieed havedhy
Uk A2, I7eh T HTHILT, ST W HISIG Siarey 81, ol gt @R 3R YREMehHal IR R & A H g a1 Hich § WM &
STRIY TR &1 ITehT hgHT & foh THI W Ugeid 3R RIS Sueted gid! df ST o Tehlt ot | $ TeT § TR TRAH H 3MMehIeT thet
7| BT AAHR G W S 5 | AaR gag i vael SIRY 3811 B 1 gicd 1 3R WefiTid Tteh W Hgeh STH & ot | 3 fAdere 3R
ThsfAeh 39 & 3xiith, qt pHATRIT R HRaTS auT giied dt Rfhc gfaersh, Ty, sifwitem ok Rem awn 6 Iwwad sig
Y AT X 38 &1 BT T ST & foh TR # AATS! GiAemsr dhl it ciohe Ugel & &I Sfiaie Il 381 ATI 9 =T A 3 & i
3R wgept faam oMY off veel A afiet gg1 gfed Hidh R ugEl ok fRfd ur Tor v gu 81 Agh ArariaeR 3kt (NHRC) &
9o fORies ST 7 fdaR ot 39 ATl R S forami 35+ Tierer Hifear o feran, “gw i<h & 11T # vaw avf & 8 &l samie
g ! T I U o g & | AN $H ATHe H B i gaITsl e # 38, Ui aruRarg! 3R Sfdd ®u & seTg g o 6t
RIS a2 717 & HRUT Y +ft ST SHeargn | g4 et HaTera dfed df ghide STATRET 3R ST TSiHIel ol STTaRad fHasT
3 ST 38 g1 Xt IeR Seedt dsftg ST A Fdr {3 gfeld A i T8+ ST 381 &1 Hid ol ShRUT 3R Faifdd |+t uggan &
ggdTet i ST 38! &1 URAR i gad o [3aT1 a1 81 BRI & A SR i et o faar &1 11T i< sngsimsdt =gl dfehs didid} Afse
& dgd HaTfeld YR QT Wi G g1 fhergrel UiRER | d-1aqul ATgiel a1 §3HT g1 ST bl YaeH SR g 3R HIrdfes &R
R pIS MR ST a1t Ardsifes TU @ WA 81 1T €1 S SR 21 31 hl SRR} 3UeTs 89 WR 31uec < Sl
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‘T NHRC 91 381 8, Shai & HC 3R ot hic?!, CJP =1 §RH 319 A I8HIT YUK 316 I HeT
By Digital Desk Edited By: Neeraj Tiwari
Published: Sun, 11 Oct 2026 05:27 PM (IST)

CJP & TRY 3T = YUKT 38R WR HiAd gHc 3R f3urad & Uars—1 ol dte AFT AR ST, Ioa <Ry 3R gdted rmea
I guft IR FaTeT 3814 &1

HighLights

CJP a1 ¥R G = AFATYSR SN &l guit R FaTel 3a1g|

facett gfer o uura 31gR & a1y ARdIe &1 3R &

fo HioR 39 & vesHeRal & wiF wisd fohy T

fefSicet 3%, =18 et | spienia Sar ureh (FHSd) & TR g A AdaR ot rél & a8 TE Ui 3gR W Hidd gHet 3R fgrad &
TSI ol AR AP AFASR SN (TTTgeRYY), 30 A-Ted 3R aled <Imred R iR 9a1d 3814 § | Ueh 0 &hishy g =
gaTa fohar foh @ aeanfaer ST Ot 381 82

TUTT 38R TR AT gHe ol ATHT

g1 § foh 1R ot foeett & vl & R Hietdt Aarer A amRig e o1 fah foeett gfow g1 &fda ®u & Aardie fg 11 & a1
JURT 3TER I 7R gTeid # SIeUdTel & il ST UST| UT oh ohgT & foh 3 37U+ atehdifaich IfeIehRT ot ST & STifago wasfa e
© 91

GRY 319 7 gl o TIUasREt &gl §? Iea IATeld el 87 Ydied AR &gl 87 3781 fcld ehl SHRITUTTel W HaTet 33Td gY &hal
foh 59 8 & AT ¥ FITA I ASITh IS ST 38T 8

fo= HioR 39 & B STsd PR T IIRIT

IR 319 A 3T 3R a1 foh faeett gferd = ugeien ivat ot fgvrad # dd awa 3 st ufchanatt 1 ure gl fhaTi Sw8i+ grar
fora fos gfere 3 fam foett situamies 'Hior A4 & St & @l & AieTse HiF Sted A faig | agl, v # forg g &k &t 391k
Jehiell & WU e i AT 8l & TS|

I A= AT i Y smefent

G A 3M12IehT STdTs foh STed fohg 71T HidTSel o A1 BSBIS I ST Aehdl! 8, S0 Il AT &ch [ohdT ST HehdT 81 3k BiIHI A IS FEATCST
g1 Agd wiic fohy ST ¥ehd 8l

gfeld RaTs IR 3 Tare
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Hiotdt Aarait = g 2reai | ohgT foh Yot i aqi fohelt tR ot gHeT e T edd =181 &1 UTci A 39 AT H STareag! Sl 77T < & 3R
el & 5 & 39 BT TS ot NS g & IOl G ATl & 31 F@Tait|
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Home /317 /3=t SMganganed! o= &l #id WR...

it STSSATSIATSET BT hl Hid TR TSR &, Oaieh gt ditet- @it fSieeRt ol STRY st Hifed
12 Oct 2026 3:01 AM

]t o SIS A aficeh werm aef o BT 3T FAR &t Hid & HAHet & Aol GA SCH HHIL (TTTIRET) = e feram
TG IRE! & TG Oieh I A gl o 3¢ [1ehrad et 8 foh el SR & Tgee A widdh @ off off, [ sretreied = - 3aw,
Afeh THRIAE 3R & 3 & HRUT GHY R IS gl dgaman ST Hehl |

TS faeeft, 11 SrargaR (SMEVTTH) | I & SSMSanse & iees wem a¥ & o e FAR &l Hid & Al § I A I8cd
HHILH (TTTSREY) 3 T foram | Tregsmet & gaw fries st = Set o 3% fRIhrad fieh & fob el SR & e A widdht onm
ot oft, fS aretreicd = i IaRT, dfeh Trgeld 3 @ 31T & SHRUT GHY WR Gifcd gl Ugar Sil Hehl|

AL G WTSCH FHIL (TTeasRHY) & Haw fOraics HRE A g, g SR fireht § 3 e & srdendenddinn siege A va
¥gee A FfAd dR W gares o foran 81 99 aafey 3 g amn, S8 aaman i & $3R & Tgee A Wit o ot off, difh 38k
FATTHCH A 38 the & T IaR foram| fiR 38 giffied & SH & &R 81 18 31fh Trgela R & 381" 351 el foh Tsed &l dhe &
ST Hid gufeiT g8 iifch a8 THT W Eified g Ugd 9ehT| g4 39 Ame A ferid firett & ofik g9 ot ST weifdat ofik fomer
WHR sifdreprieat ot Fifew A< 38 €1 &7 ag ft gar e Y HIfAer A 38 € o TgSe A I8 A I o/, A1 & Ugerd o o |
&%t & T 3R Yt Feafd e e g3l

TR, FRGE Y AT I & Werrmia (& TR Gam1 Wenfih! Twim (sngengansdl) & gied d dice v a¥ & 81 sfecy
PR I Hid & I1G AITR ! BT A STHAR g1 haT | 3mehifd foenfal 4 gitee 6t sgawn # gur 3R G & fFAaeres i
sfrareda & g&ith i 77T Bt A T2 fhar| sE 7 Derria-erdiAed anf off S o o, Sod 9ga & gt 8 argal & et
HaR o TS| g ok TR & Sifdert Bl S gHe 7 J2 R

fagr & gftfar fAarht snfecr afHear 3a s+ gited & S R | tha & dcehl e 271 38 udrd o ST 1, Sgf fRAfdhagent 2 gd
YT & foan| geT & a1e @ B gived | gRardt giaerst & ot 3R armurd fRIfd & awg wR i agraar Suetey g g &
STRYY &1 3@ &1 39ehT el & b el ! sgaedT & faig I & e fimieR & ok 3% exdttr 3.1 =nfRul

vee & offa Raeres sita sfiareda ol & arddid & ugd, «dfeh 58 SR fAenfefa @1 smerler s mam1 Hid W Fer Stuadt dsitg
PR TR, GerTid AT IHRT 3R 31 Gfeld Mf8eprt Hislg Y6 | THTER fold S deh ST ol g7 SR 8|

it & THOE IreheT ST A gl foh AT il RN S ST § | BRIGS 189 od (YHUHTH) Sl ¢ ge-rd & I1ed Sjel g6l &
3R B & THAC &1 T +ff far AT &1 I et b B i Hid iR gieed hl AT bl dehs 8t W@ USe hl 3IelT- 31T geTehd &
&Y H <@ S 38T | Gfeld Hid & BRI i Siid e Ta! & | THYEH! A URIHS dR TR URIe § g qa1q ch 371eient it Siars |


https://www.bhaskarhindi.com/other/ranchi-iiit-chhatra-ki-maut-par-nhrc-sakht-priyank-kanoonngo-bole-sabhi-jimmedaron-ko-jaari-karenge-notice-1374983#google_vignette
https://www.bhaskarhindi.com/other/ranchi-iiit-chhatra-ki-maut-par-nhrc-sakht-priyank-kanoonngo-bole-sabhi-jimmedaron-ko-jaari-karenge-notice-1374983#google_vignette
https://www.bhaskarhindi.com/other/ranchi-iiit-chhatra-ki-maut-par-nhrc-sakht-priyank-kanoonngo-bole-sabhi-jimmedaron-ko-jaari-karenge-notice-1374983#google_vignette

TR & fA2ere ol fiareda A gamn & snfecy 7 errea & uaw o & erfeger foar ar ofik g1 ot Iuh! fMe-gawer et g« &
off|
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kumar-india-bloc-march-nhrc-pm-modi-rahul-gandhi-amit-shah-rajnath-
singh-imd-rain-alert-weather-update-12667239

Breaking News Today Live Updates: ToRTd # &itd faemdes fSrmsr Aaroft & f&em FIR &<, 3 ¢ avTg
Written by Suhel Khan
12 Oct 2026 07:57 IST ufde 12 Oct 2026 08:12 IST

Breaking News Today Live Updates: 3Ts1 12 37agaR 2026 3R 37 91HaR 8. feeehl-TeeiR & To aR o & Ji9H &t fHems
el T, AR < A feeedt iR IHeh SATHUTH o geTTenl H STHTSH SR gs. a1 ol & R a7t off I §. 59 ey #iew fawm 3 e
TR R I et T8d 37 & o8 Ioal & 9 F1fker a1 3 SIR) fhar @.

& TG SYe (HTST) T GHHR Dl WY GRR ATTdenT IR GHIH SIE 3TTS GAaTs . 37 ATehrel | s 10 FgH! & dedr
A HHR el aR & STRY 14 AT et GAld! & TS 8. Tg1 hidd ivdg Aget Tieft 7 'SfSar Masied & =R det AHaR ot e hic
de rifaqut A7 a1 SR foha 8. get et 1 HSters & e a1 hriehH 8. gietifeh Wotang 3 378 e 8 3R o faar g.

R T TERT AHATABR AT (NHRC) 31T 718 feett & orum1 33ai wiro= f3aw mame, S wRa & g =amanedter (CJ1) g wia
g Sifafd & IR IR efAe g, agl sl H3iT SAfaife e et freiie & smgsiiat SIe. STgi 3 geantad | s fae
gRATSTHTST T IgTe 3R AT &<, |1y & feike gHafedt & oml & Jradid ol

IR YR ! BRICS 37eH&ldT & dgd, JaT At 3R @l H3l 81, 7Y HIAAT 3HTST SgHIENG oh IR HTaRehs TIEH hivelad d
farerg URuRRep 3R weeft wWet ueef 2026' &1 IgTe Bt 39 Shriehd H sTeiid, D, Saey iR Sidifaar Sid aewr 297 eue
URYReh Tl T Ui B,
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